[List of cases where Case Management Hearing was held during the month of JANUARY-2024
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[SH. SANJEEV KUMAR] CS COM 'ARUN PIPE; 131.01.2024 [31.01.2024 [31.01.2024[16.02.2024 [16.02.202
IAGGARWAL, DISTRICT te) n[Recovery [2640/2022 & u
WUDGE (COMMERCIAL lock, Tis| [NDUSTRIES
ICOURT)-01 [Hazari S. NAYAK|
[Courts, ISANITATION
[Delhi
I301, [Suit forCS COMM-29.03.2022 [SIEGENIA F-------- [290.01.2024 [29.01.2024 [29.01.202419.02.2024 [19.02.202|-----
tension[Recovery 1068/22 INDIA PVT,
lock, Tis| ILTD. VS,
[Hazari IBANGALORE
(Courts, ISADANANDA
Delhi ISHASHIKANT
[H
I301, [Suit forCS COMM-30.01.2019 [TOP 18.01.2024 [29.01.2024 [14.02.2024/01.03.2024 [01.03.202)
tension[Recovery  [156/19 IMOTOCOMPO|
lock, Tis| INENTS PVT,
[Hazari ILTD. VS|
ICourts, JAADITYA
[Delhi [[NDIA
[EMOTORS
hn
1301, Suit forCS COMM-02.01.2023 [CANARA F-------  [17.02.2024 [02.03.2024/02.03.202 [15.03.2024 [15.03.202-------
[Extension[Recovery  6/2023 IBANK VS| 7 7
[Block, Tis| ISANJAY
[Hazari IKUMAR
[Courts, [KESARI
IDelhi
1301, [Suit forCS COMM-13.10.2023 [KRISHAN [22.01.20[16.2.2024 [27.02.2024[27.02.202 [04.03.2024 [04.03.20 |----------
tension[Recovery 1347/23 IKUMAR R4 23 24
lock, Tis| IGUPTA VS,
[Hazari IMUNICIPAL
[Courts, ICORPORATIO
Delhi IN OF DELHI
I301, [Suit forCS COMM-+30.11.2022 [DEEPAK [22.01.20]09.02.2024[24.02.2024[24.02.202 [16.03.2024 [16.03.202|----------
tension[Recovery  [2595/22 IGARG VSk4 7]
lock, Tis| [HERBONICS
[Hazari ICOSMETICS
[Courts, ILTD.
[Delhi
i301, [Suit forCS COMM-02.02.2022 [NIPUN F-----—-  [15.02.2024 [15.02.2024 [15.02.2024/06.03.2024 [06.03.20 |-------
[Extension[Recovery 04/22 IGUPTA VS, 24
Block, Tis| ISHIVANI
[Hazari IKAKKAR
[Courts,
IDelhi
301, [Suit forCS COMM-22.03.2021 [RAJ KUMARF-------- 8.02.2024{09.02.2024[26.02.202 [10.04.2024 [10.04.202}---------
[Extension[Recovery  [1006/21 [TULSIAN VS| 23 23
Block, Tis| IPRAYAG
[Hazari [POLYTECH
[Courts, [PVT. LTD.
[Delhi
l2 [DR. KAMINI LAU, DISTRICTCENTRAL o ICS(COMM) [328/2022  [27-01-2022 [paras interna- 05-12- [20.01.2024[20.01.2024 23.02.2024 (06.03.20 [08.02.2024
WUDGE (COMMERCIAL]| tional vs shree [2023 24 A
ICOURT)-02 lgiriraj traders 9.02.202
ICS(COMM) [1866/2022 [23-07-2022 [State Bank of |05-12- [20-01-2024|27-01-2024 26-02-2024 [11-03- l15-02-2024]
[[ndia vs Arti 2023 2024 16-02-
JAhirwar 2024
0 ICS(COMM)  [566/2023 01-0-42023 [Nitin Aneja Vs [14.12.20 [20-01-2024[27-01-2024 7-03-2024[14-03-  [16-02-2024]
[Raj Kumari |24 2024 17-02-
2024
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ICS(COMM) Ji012/2023 [11.07.2023 [Rajesh Kumar [20.01.20[30.01.202405.02.2024/09.02.202 [23.03.2024 [30.03.20 [23.02.2024|
Gupta Vsv 24 24 2402
IMCD 2024
[11.03.2024
[12.03.2024
9 ICS(COMM) [|947/2023  |01-07-2023 [RAJESH 6-01-  [30.01.2024[05.02.2024[29.02.202 [23.03.2024 [29.03.20 [21.02.2024
|Sharma Vs 024 24 22 02
JAnil 2024
6.03.2024
07.03.2024]
B [Sh. ILLA RAWAT, DistriciCENTRAL  [303, [Suit forCS COMM-07.08.2023 |suparbhat 18.01.20 | F F 15.03.2024 [15.03.202|--------
Pudge, Commercial Court-03 |E: [Recovery  [1131/2023 lelectrict 24
Block, Tis| lcoperative pvt]
[Hazari td v/s laxmi
ICourts, ansal
IDelhi
1303, [Suit forCS COMM-+23.05.2023 [shiv duttf19.01.20 |- - F 19.03.2024 [19.03.202,
tension[Recovery  841/2023 lsharma v/seq u
lock, Tis| med
[Hazari
[Courts,
IDelhi
1303, [Suit forCS COMM-H+19.07.2023 [Rameshwar |[19.01.20 19.03.2024 [19.03.202
xtensionRecovery  [1052/2023 /s med 24 u
lock, Tis|
[Hazari
ICourts,
IDelhi
1303, [Suit forCS COMM-27.05.2022 [M/s vimla09.01.20+0 12.03.2024 [12.03.202|
[Extension[Recovery  [1341/2022 Inehru  export4
Block, Tis| pvt 1td v/s Ms,
[Hazari Pain cotts
[Courts,
IDelhi
1303, ISuit forlCS COMM-08.06.2023 [Asha ram sons24.01.20 03.04.2024 [03.04.20
[Extension[Recovery 38/2023 vt Itd  v/spq 24
Block, Tis| [Prem  chan
[Hazari IGupta
[Courts,
IDelhi
1303, [Suit forCS COMM-24.08.2023 [Chirag allaudinfi8.01.20 18.03.024 [18.03.202]
tension[Recovery 1179/2023 /s med R4 4
lock, Tis|
[Hazari
[Courts,
IDelhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 304 Trade Mark [CS(COMM)|14.02.2023] MANISH [08.01.2] PE- [BEFORE HBEFORE| BEFORE | 27-03- -
IDISTRICT JUDGE, EXTENSI 277/2023 MITTALVS.| 024 |04.03.20 19.03.20|27.03.202| 2023
COMMERCIAL COURT-04 ON KANWAR 24 & 24 4
BLOCK PREET 05.03.202]
THC 4 DE-
DELHI 19.03.202
4 &
304 RECOVERY |CS(COMM)| 02.08.202| UMESH |08.01.2 PE- BEFORE [BEFORE-| BEFORE | 26.02.2 -
EXTENSI 1116/2023 3 TYAGIVS. | 024 |o1.02.202| PE- 15.02.20 |28.02.202 024
ON MCD 4 AND [01.02.2024] 24 4
BLOCK DE-
THC 15.02.202
DELHI 1
304 RECOVERY CS 03.08.202| RAJESH |08.01.2| PE- BEFORE |BEFORE | BEFORE (01.04.20| -
EXTENSI (COMM) 3 KUMAR 024 [28.02.202] PE- 11.03.202|28.03.202 24
ON 1120/2023 GUPTAVS. 4AND [28.02.202] 4 4
BLOCK MCD DE- 4
THC 11.03.202
DELHI 1
304 RECOVERY [CS(COMM)|09.03.2022M/S KAMINI|10.01.2 PE- BEFORE |BEFORE | BEFORE | 28.03.2 -
EXTENSI 848/2022 BHATIA 024 [22.02.202 PE- DE 20.03.202| 024
ON MAHIMA 4 & 22.02.202(12.03.20 4 AND
BLOCK HERBS VS. 23.02.202] 4 & 24 & 30.03.2
THC RATAN 4 DE- [23.02.202(13.03.20 024
DELHI CHANDRA 12.03.202 4 24
SPICES & 4&
zoon
304 RECOVERY| CSDJ |[31.01.2022 M/S 18.01.2 PE- BEFORE | BEFORE | BEFORE |02.04.2 -
EXTENSI (COMM)12 CENTURY | 024 [05.03.202] PE- DE- |03.04.202| 024,
ON 1/2023 [PLYBOARDS| 4, [05.03.202(26.03.20 4 03.04.2
BLOCK INDIA LTD 06.03.20 4- 24 & 024
THC VS. 24, [07.03.202/27.03.20
DELHI AGRAWAL 07.03.202] 4 24
TIMBER 4 DE-
nopapT A
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304 ICS(Comm) [28.04.2023]SURENDER [18.01.2 [PE- BEFORE BEFORE BEFORE [22.04.2
EXTENSI [714/2023 [KUMAR 24 18.03.202[PE- [DE-08- [17.04.202 [024 &
ON JAIN VS %3 &(18.03.202/04-2024 ¥ 23.04.2
BLOCK IM/S JAY| [21.03.202 (4 024
THC ICOLOUR u DE-|
DELHI ICOMPANY 08.04.20
24 AND|
304 RECOVERY [CS(COMM)9 [05.06.2023 [HARI KISHAN24.01.20 [PE- BEFORE [BEFORE [BEFORE [09.04.2 -
EXTENSI 7/2023 IGUPTA VS.24 11.03.2024 [PE- [DE- 03.04.202/024 &
ON ISH. & 11.03.2024 [21.03.20 4 10.04.2:
BLOCK PASVINDER 12.03.2024 24 24
THC ISINGH IAND DE-|
DELHI [21.03.2024
&
304 |RECOVERY 05.09.2023 [PUNJAB Eo.0120 PE- BEFORE |BEFORE [BEFORE- [27.03.20 B
EXTENSI ICS(COMM)1 INATIONAL |24 126.02.2024[PE- IDE [21.03.202 24 &
ON [222/2023 [BANK VS. M/S| & 6.02.2024(14.03.20 |4 28.03.2
BLOCK JALISHAN [27.02.2024 24 024
THC ISAREES IAND DE-
DELHI [14.03.2024
&
I5 [SH. UMED SINGH GREWALCENTRAL INIL
IDISTRICT JUDGE|
COMMERCIAL COURT)-05
6 [MS. BARKHA GUPTA,CENTRAL uio ICS (COMM.) |5402/2021 [20.12.2021 |[MOHD. l03.01.20[PE —BEFORE [BEFORE [BEFORE [FINAL
IDISTRICT JUDGE, IUSHFEEK |24 130.01.2024 [30.01.2024 [05.02.202 [FINAL IARGUME]
COMMERCIAL COURT) S. VINAY b & IARGUMEN [NTS-
IKUMAR JAIN [31.01.2024 [31.01.2024 [07.02.202 [TS l14.02.202
DE - 14.02.2024 |4
5.02.2024
7 [MS. KAVERI BAWEJA,CENTRAL 02 ICS(COMM) [CS(COMM) [25.01.2022 [M/S [20.01.20[29.02.2024[29.02.2024[29.02.202 [14.03.2024 [14.03.202/05.03.2024]
DISTRICT JUDGE, 22/2022 IMEDILIVESC |4 b &
COMMERCIAL COURT-07 ARE 6.03.2024]
IMANUFACTU (DE) &
IRING PVT. 14.03.2024
ILTD. VS M/S (FA)
ISETHI
ACDNOIRG
1302 ICS(COMM) [CS(COMM) [28.03.2023 [RADHEY 130.01.20(01.03.2024 [01.03.2024 [01.03.202 [14.03.2024 [14.03.202[11.03.2024
l542/2023 ISHYAM 24 23 (DE) &
IGUPTA VS 14.03.2024
IPUNJAB & (FA)
ISIND BANK
8 [SH. AMIT KUMAR, DISTRICT|Central INIL
WUDGE, COMMERCIAL
ICOURT-08
o [SH. DEEPAK GARG Central 509 THIRDICS (COMM.) |CS (COMM]28-07-2022 [CANARA BANH06.01.20[PE TTHIN |WITHIN Jon requesfon
DISTRICT JUDGE, IFLOOR by 2.03.2024[TEN DAYS [TEN DAYShfter  therequest
ICOMMERCIAL COURT-09 [EXTENTIO conclusion [after the|
IN BLOCK 108.02.2024 of evidene [conclusio
DE of
[23.03.2024 levidene
1309 THIRDICS (COMM.) [CS (COMM01-10-2021 ICANADIAN SP|08.01.20PE TTHIN ITHIN n requeston
[FLOOR 24 [21.02.2024 [FOUR [FOUR after thefrequest
[EXTENTIO WEEKS EEKS  [conclusion [after the]
IN BLOCK 2.02.2024] of evidene [conclusio
m  of
DE levidene
18.03.2024
09 THIRDCS (COMM.) |CS (COMM]19-09-2023 [AMRITPAL SIN08.01.20PE TTHIN |WITHIN Jon requeston
IFLOOR 24 19.02.2024 [FOUR [FOUR fter thefrequest
[EXTENTIO A WEEKS EEKS [conclusion [after the]
IN BLOCK [20.02.2024 of evidene [conclusio
of
DE levidene
[11.03.2024,
09 THIRD|CS (COMM.) |CS (COMMp2-11-2023 |[BHUPENDER &01.20';’% [WITHIN ITHIN [on requeston
[FLOOR 24 [19.02.2024 [FOUR [FOUR after thefrequest
[EXTENTIO A WEEKS EEKS [conclusion [after the]
IN BLOCK [20.02.2024} f evidene [conclusio
of
DE levidene
[11.03.2024,
1309 THIRDICS (COMM.) |CS (COMMp4-05-2023 [CANARA BANH11.01.20 [PE TTHIN ITHIN jon requeston
[FLOOR 24 14.02.2024 [FOUR [FOUR fter thefrequest
[EXTENTIO EEKS EEKS [conclusion [after the]
IN BLOCK [16.02.2024 of evidene [conclusio
n  of
IDE levidene
4.03.2024]
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o9 THIRD(CS (COMM.) (CS (COMM31-07-2023 15.01.20 [PE TTHIN ITHIN jon requeston
[FLOOR R4 [21.02.2024 [TEN DAYS [TEN DAYSjafter thefrequest
[EXTENTIO A lconclusion [after the]
IN BLOCK [26.02.2024 f evidene [conclusio
of
DE levidene
[13.03.2024
309 THIRDICS (COMM.) [CS (COMMj24-12-2022 [M/S C.B.S. PUl16.01.20 [PE TTHIN ITHIN [on requeston
[FLOOR R4 [26.02.2024[FOUR [FOUR after thefrequest
[EXTENTIO EEKS EEKS  [conclusion fafter the]
IN BLOCK 104.03.2024] of evidene [conclusio
of
DE levidene
18.03.2024
309 THIRD(CS (COMM.) [CS (COMM][26-07-2021 [[CICI BANK LI}6.01.20 [PE TTHIN ITHIN |on requeston
[FLOOR 24 [27.03.2024 [FOUR [FOUR fter thefrequest
[EXTENTIO WEEKS EEKS  [conclusion [after the]
IN BLOCK [28.03.2024 of evidene [conclusio
of
DE levidene
9.04.2024]
1309 THIRDICS (COMM.) |CS (COMMp3-09-2023 [SAJIJOSEPH Yi8.01.20 [PE WITHIN ITHIN [on requeston
IFLOOR 24 [22.02.2024[FOUR [FOUR fter thefrequest
[EXTENTIO A WEEKS EEKS [conclusion [after the]
IN BLOCK [23.02.2024 of evidene [conclusio
of
DE levidene
106.03.2024
1309 THIRDICS (COMM.) |CS (COMMp7-11-2019 TJAY AGGARY0.01.20PE TTHIN ITHIN [on requeston
[FLOOR R4 16.02.2024 [THREE THREE fafter thefrequest
[EXTENTIO WEEKS EEKS [conclusion [after the]
IN BLOCK of evidene [conclusio
of
levidene
;309 THIRDICS (COMM.) [CS (COMM[11-02-2021 [M/S SUPER H(20.01.20[PE TTHIN ITHIN jon requeston
[FLOOR P4 2.02.2024[FOUR [FOUR fter thefrequest
[EXTENTIO EEKS EEKS  [conclusion fafter thef
IN BLOCK [23.02.2024 of evidene [conclusio
n  of
DE levidene
6.03.2024]
309 THIRD(CS (COMM.) (CS (COMM|[06-10-2022 JAGDISH SACle2.01.20 [PE TTHIN ITHIN |on requeston
[FLOOR 24 105.03.2024[FOUR [FOUR fter thejrequest
[EXTENTIO WEEKS EEKS  [conclusion fafter thef
IN BLOCK of evidene [conclusio
of
levidene
09 THIRD|CS (COMM.) |CS (COMMIKRISHAN Ki26-10-2023  [23.01.20 [PE [WITHIN ITHIN |on requeston
[FLOOR 24 1.03.2024 [FOUR [FOUR after thefrequest
[EXTENTIO WEEKS EEKS [conclusion [after the]
IN BLOCK f evidene [conclusio
of
levidene
1o [SH. AJAY PANDEY,Central 307 Civil ICS (COMM)/{ 20/10/22 [M/S ORIENT I]Mahesh 49.81E+009| 04/01/24 441 Yes IContested| 04/01/24
IDISTRICT JUDGE,
ICOMMERCIAL COURT
307 Civil ICS (COMM)/{ 11/10/22 |NITTU Neelam [7.30E+009( 19/01/24 465 Yes (Contested| 19/01/24
ICREATIONS  [Kumari
IPVT. LTD. Vs |Malik
IM/S LAL
ICHAND
IMADAN LAL
307 Civil ICS (COMM)/{ 18/09/21 [UJALA GOEL \Kailash |9.87E+009| 31/01/24 865 Yes IContested| 31/01/24
Chand
Goel
i SH. SANJAY  SHARMA,Central 310 [CS(COMM) [COMM)/181/}16.01.2021 |M/S GULSHAN3.01.202 B PE- pe B
IDISTRICT JUDGE, 18.01.2024 order,
ICOMMERCIAL COURT [Plaintiff
il file
ffidavit
ithin one
eek fro
ha Aot 4
1310 ICS (COMM) [OMM)/851/426.05.2023 [LITE BITE FO(}5.01.202 - PE- - -
14.02.2024
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ICS (COMM) [OMM)/1411/27.10.2023 .01, PE- pe;
22.01.2024order,
[Plaintiff
will  file
ffidavit
ithin one
eek from|
ha dat, 4
10 ICS (COMM) [OMM)/868//09.03.2021 [KAMAL GUPT42.01.202. - - -
1310 ICS (COMM) [OMM)/1410/j27.10.2023 [VIVEK CONTR}8.01.202. - PE- IAs per] -
30.01.2024order,
[Plaintiff
will  file
IAffidavit
ithin one
eek fro;
bao daoi, v

[i2[SH. RAVINDER  BEDI,Central [NIL
IDISTRICT JUDGE,

ICOMMERCIAL COURT

13 [SH. SANJEEV KUMAR[Central o1 ICS (COMM) [1540/2023 [30.11.2023 ESH 31.01.2023.02.2027days 7days INIL 12.2.202]NIL
INGH, DISTRICT JUDGE, UMAR
ICOMMERCIAL COURT GARWAL

/S RAJ
TTHA
RODUCTS

LTD

4 SH. ASHUTOSH KUMAR,West NIL
[DISTRICT JUDGE|
COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA,West 209 CS COMM [321/2023 [(05-04-2023 [SRI HISSAR [02-01- p24and 20{ NIL NIL NIL NIL 6-03-
IDISTRICT JUDGE Extn Block ONDUIT 2024 2024
COMMERCIAL COURT)-02 TPE

'ACTORY
'VT. LTD.
(]
TU
ADROOD DD
CSCOMM [322/2023 [05-04-2023 [ARUN 2-01- p24 and 204{ NIL NIL NIL NIL 6-03-
HINGRA 2024 2024
S
TU
'OORPR
PRIETOR
/S
TANNIAY
CSCOMM [69/2023 [17-01-2023 /S RZONE pi1-11- [29-02- NIL NIL NIL NIL [29-02-
UILDTECH 023  [2024 and| 2024
IPVT.LTD Vs 105-03-
2024
[M/S ZUT
TRADE
ILINKS
CSCOMM j30/2023 08-07-2023 [ZUI TRADE [p1-11- [29-02- NIL NIL NIL NIL [29-02-
ILINKS Vs 2023 2024 and| 2024
05-03-
2024

6 [SH. DIG VIJAY SINGHF,JIV_Vest INIL
IDISTRICT JUDG!

COMMERCIAL COURT)-03

7 [SH. SANJAY JINDAL,West INIL
IDISTRICT JUDGE|
COMMERCIAL COURT)
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18 [SH. AJAY GUPTA, DISTRIC
WUDGE (COMMERCIAL
ICOURT)
o [SH. NARESH KUMARWest NIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)
l20[SH. ANURAG SAIN,NEW DELHI 1 CS(COMM) | 338/2023 | 02.06.2023 | M/S FORBES [27.01.20] WITHIN | WITHIN NOT |DATE NOT| DATE | FINAL
IDISTRICT JUDGE| AND 24 ONE ONE FILED GIVEN NOT |ARGUMEN]
COMMERCIAL COURT)-01 COMPANY WEEK WEEK GIVEN T/
LIMITED Vs 27.03.2024]
M/S BHAVYA
TOOLING
SOLUTIONS
21 [SH. VIDYA PRAKASH,NEW DELHI 25 CS (COMM.) | 548/2021 | 03.12.2021 |GOPAL DASS |05.01.20| WITHIN | WITHIN NOT |DATENOT| DATE |[11.03.2024
IDISTRICT JUDGE| |[ESTATE AND 24 ONE ONE FILED GIVEN NOT
COMMERCIAL COURT) |[HOUSING WEEK WEEK GIVEN
IPVT LTD Vs
ICOTTAGE
INDUSTRIES
[EXPOSITION
CS (COMM.) | 102/2019 | 27.08.2019 JOVERSEAS  |08.01.20| WITHIN | WITHIN NOT |DATENOT| DATE PE/
ILOGISTICS Vs| 24 ONE ONE FILED GIVEN NOT (08.02.2024]
ISIDHARTHA WEEK WEEK GIVEN
ILOGISTICS
ICOMPANY
™ 185/2021 | 28.10.2021 [HUGO BOSE |10.01.20| WITHIN | WITHIN NOT |DATENOT| DATE PE/
[TRADMARK 24 ONE ONE FILED GIVEN NOT [22.03.2024
[ANAGEMEN]| WEEK WEEK GIVEN
[T GMBH Vs
ISWARAN
IKUMAR
AHUJA
CS (COMM.) | 621/2022 | 14.07.202 |[HT MEDIA 10.01.20[ WITHIN | WITHIN NOT |DATENOT| DATE PE/
ILTD Vs 24 ONE ONE FILED GIVEN NOT [13.03.2024
ICHHATTISGA WEEK WEEK GIVEN
IRH
I[ENVIRONME
INT
ICONVERSATI
ATROADD
CS (COMM.) | 547/2023 | 12.10.2023 |MARVEL 11.01.20| WITHIN | WITHIN NOT |DATENOT| DATE PE/
VINYLS LTD 24 ONE ONE FILED GIVEN NOT |21.03.2024]
Vs M/S WEEK WEEK GIVEN
OTAK
IMAHINDRA
S ANK LTD.
CS (COMM.) | 185/2023 | 31.03.2023 |CANARA 15.01.20| WITHIN | WITHIN NOT |DATENOT| DATE PE/
BANK Vs A.P. 24 ONE ONE FILED GIVEN NOT |07.02.2024
I[ENTERPRISE WEEK WEEK GIVEN
IS
CS (COMM.) | 105/2023 | 14.02.2023 |GOLD CORP |15.01.20| WITHIN | WITHIN NOT |DATENOT| DATE PE/
IGLOBAL 24 ONE ONE FILED GIVEN NOT [28.03.2024]
ILOGISTICS P. WEEK WEEK GIVEN
ILTD. Vs
|BAJAJ
ALLIANZ
IGENERAL
IArQITD ANIOE
CS (COMM.) | 495/2019 | 12.09.2019 |LEVI 18.01.20| WITHIN | WITHIN NOT |DATENOT| DATE FINAL
ISTRAUSS 24 ONE ONE FILED GIVEN NOT ARG./
AND WEEK WEEK GIVEN |04.04.202.
ICOMPANY Vs
ISOHAN
[YADAV
CS (COMM.) | 805/2022 | 21.09.2022 IDBI BANK  |19.01.20| WITHIN | WITHIN NOT |DATENOT| DATE PE/
ILIMITED Vs 24 ONE ONE FILED GIVEN NOT [04.04.2024
ISUNITA WEEK WEEK GIVEN
IMALHOTRA
CS (COMM.) | 392/2023 | 10.07.2023 |CDI 124.01.20| WITHIN | WITHIN NOT |DATENOT| DATE PE/
ISECURITY 24 ONE ONE FILED | GIVEN NOT  |24.04.2024]
IINDIA WEEK WEEK GIVEN
IPRIVATE
\ILIMITED Vs
IMIST DIRECT
ISALES
pprzATE




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

22 |SH. VINEETA GOYAL,NEW DELHI
IDISTRICT JUDG!
COMMERCIAL COURT)-03
|23 [MS. SAVITA RAO, DISTRICT|SOUTH NIL
JUDGE(COMMERCIAL
ICOURT)
24/MS. ANURADHA SHUKLASOUTH 6,New [ Commercial [ CS(COMM) | 10.05.2023 M/S 09.01.20[22.02.202424.02.2024{04.03.202|28.03.2024| 28.03.20 N/A
IBHARDWAJ, DISTRICT Court 281/2023 EUROPEAN 24 4 24
WUDGE(COMMERCIAL Block-I FOODS INDIA|
ICOURT) PVTLTD VS
EXCLUSIVE
INTERNATIO
NAL
6,New | Commercial [ CS(COMM) | 09.01.2023 KEYAL 20.01.20(05.02.2024{12.03.2024|02.04.202]01.05.2024 [ 03.05.20 N/A
Court 21/2023 EMPIRE 24 & 4& 24
Block-T DESIGNS VS 16.03.2024|06.04.202
ISUDHIR BHAI| 4
SAREE WALA
6, New | Commercial | CS(COMM) | 09.01.2023 KEYAL 20.01.20(05.02.2024{12.03.2024|02.04.202[01.05.2024 [ 03.05.20 N/A
Court 20/2023 EMPIRE 24 & 4 & 24
Block-1 DESIGNS VS 16.03.2024|06.04.202
ISUDHIR BHAT| 4
SAREE WALA
25 [SH. SANDEEP YADAV ISouth NIL
26 [SH. RAJEEV BANSAL,South 29, New | Commercial CS 09-11-2022 SAMRAT - - - - - - 01-12-2023
IDISTRICT JUDGE| Court (COMM)/63 BEHL PROP.
COMMERCIAL)-01 Block-IT 0/2022 SAMRAT
BEHL'S
PHOTOGRAP
HY Vs GARG
VILLAS
DDIVATL
29, New | Commercial CS 24-08-2022| GOPSONS - - - - - - 04-12-2023)]
Court (COMM)/48 PAPERS PVT.
Block-IT 0/2022 LTD. Vs M/S
PRISTINE
PUBLICATIO
NS PVT LTD
THROUGH
1o
29, New | Commercial CS 18-04-2022 VISAGE - - - - - - 16-12-2023
Court (COMM)/24 BEAUTY AND
Block-11 4/2022 HEALTHCAR
E PVT LTD Vs.
M/SV3F
BEAUTY
(INDIA) AND
Qg
29, New | Commercial CS 12-04-2023 [ELEVENTURE] - - - - - - 18-12-2023|
Court (COMM) /212 SYSTEMS
Block-IT /2023 AND
SERVICES
PRIVATE
LIMITED Vs
SKN
LIADVANA
27 [SH. LOKESH KUMARSouth INIL
HARMA, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)
8[SH. LAL SINGH, DISTRICT|SOUTH-EASTPDUTH EA{18 BLOCK 1(CS(COMM)| =217/22 08-02-2022| M/s [0-01-20243-02-20243-02-20222-02-20242-02-202/3-02-2024
WUDGE Expres
S
Housek|
eeper
Pvt.
Ltd. Vs
UTH EAY18 BLOCK 1|CS(COMM)| 830/22 |24-08-2022 | Link 5-01-20249-02-20249-02-202£8-02-20248-02-20210-02-202.
[ILogisti
S
Manage|
ment
Pvt.
Ltd. Vs




Sr.
No

Court

District

Court
Room

Case Type

18 BLOCK 1

Case No.

Date of Petitioner
Registratio
n

787/22

Name VS
Respondent
Name

08-08-2022

Date of Case Management Hearing

Intech
Infonet

6-01-2024

Pvt.
Ltd. Vs
SCs
Tech
India

4-02-202/

4-02-202

7-03-2024

[7-03-202}

£1-02-2024

PUTH EAY

18 BLOCK 1

CS(COMM),

668/22

14-07-2022

M/s Ali
[Enterpr]
ises Vs
M/s
JASSD
AK
Faciliti

Dt

9-01-2024

3-02-2024

3-02-202

27-03-2024

[7-03-202]

1-03-2024

PUTH EAS

18 BLOCK 1

CS(COMM),

435/23

04-05-2023

AKK
BUILD
CON
PRIVA
TE
ILIMITE]
DVs

LD ANC

p5-01-2024

2-02-2024

2-02-202,

5-03-2024

5-03-202

7-02-2024

PUTH EAS

18 BLOCK 1

CS(COMM)|

697/23

24-07-2023

SANJA
Y
ENTER
PRISES|
Vs
SARAB
JEET

QINIOIT

p5-01-2024

9-02-2024

9-02-202

8-03-2024

B-03-202]

9-03-2024

PUTH EAS

18 BLOCK 1

CS(COMM),

720/22

25-07-2022

VLCC
PERSO
NAL
CARE
LTD Vs
ASHIS
H

MATQIID

R7-01-2024

6-02-2024

6-02-202.

D7-05-2024

7-05-202]

024 & 16~

29

IMS. NEELAM SINGH,
IDISSTRICT JUDGE

ISOUTH-EAST

14

CS/COMM/

640/2021

23-12-2021

25.02.2

M/s
Vishwanath
Fin Cap VS.

[Lalit Kanwer|

023

N/A

29.01.202
4 and
06.02.20
24

N/A

09.03.202]
4

26.03.2
024

CS/COMM/

642/2021

23-12-2021

M/s

25.02.2

N/A

Pashupati
[Manufacture
rs Vs. Lalit
Kanwer

023

29.01.202
4 and
06.02.20
24

N/A

09.03.202]
4

26.03.2
024

ISH. AJAY KUMAR JAIN

ISOUTH-EAST

INIL

(31

IMS. ANU GROVER BALIGA

ISOUTH-EAST

INIL

32

ISH. BHUPESH KUMAR

ISOUTH-EAST

22

pmmercial Si

CS/COMM]/]
1200/22

16-12-2022

M/SY AXIS
SOLUTIONS
PVT.LTD Vs
M/S
QUASAR
MEDIA
PRIVATE

1 IMITED

01-11-
23

ymmercial S

CS/COMMY/|
143/21

05-03-2021]

OPPLE
LIGHTING
INDIA PVT

LTD Vs

PRAVIN

BAFNA

PARTNER

AT ADT

06-11-
23

pmmercial Si

CS/COMM/
410/23

01-05-2023|

ZHEJIANG
STARLINC
INTERNATI
ONAL
LOGISTICS
CO.LTD Vs
VELOCE

1LOCICTION

08-11-
23

pmmercial Si

CS/COMM]/|
183/21

20-03-2021

M/S DSTR
INFRANSTR|
UCTURE Vs
VRK
INFRSTRUC
TURE PVT.
LTD.

25-11-
23




Sr.
No

Court

District

Court
Room

Case Type

pmmercial Si

Case No.

CS/COMMY/|
489/23

Date of Petitioner
Registratio
n

23-05-2023]

Name VS
Respondent
Name

ICONSULTAN|

Date of Case Management Hearing

25-11-
23

pmmercial S

CS/COMM/
494/23

TeYID
24-05-2023| M/S INDIA

OFFSET
PRINTERS
IPVT. LTD. Vs
M/S
SQUARE
BINDING

SEDRVICRS

25-11-
23

pmmercial Si

CS/COMM/|
811/23

08-08-
2023

M/S DSTR
INFRASTRU
CTURE Vs
VRK
INFRASTRU

CTURE PVT.
LTD.

25-11-
2023

ymmercial S

cs
(COMM)/11
63/2022

01-12-2022

CIVICON HI
TECH PVT.
LTD. Vs
ENGINEERI
NG
PROJECT
INDIA LTD.

11-01-
2024

pmmercial Si

[
(COMM)/4
74/2023

17-05-2023|

RCPL
LOGISTICS
IPVT. LTD. Vs
M/S G.R.
CORPORATI
ON

16-01-
2024

16-01-
2024

pmmercial Si

[
(COMM)/6
47/2023

13-07-2023]

M/S
AESPIRE
[FORMULATI
ONS PVT.
LTD. Vs M/S
NAVNEET
ENTERPRIS

24-01-
2024

pmmercial Si

[
(COMM)/6
47/2023

13-07-2023

o
M/S
AESPIRE
[FORMULATI
ONS PVT.
LTD. Vs M/S
NAVNEET

ENTERPRIS
g

27-01-
2024

27-01-
2024

B3

IMS NIRJA BHATIA

ISOUTH-EAST

INIL

134

ISH. RAJESH KUMAR SINGH

ISOUTH-EAST

23

COMMERCI|
AL CASE

CS/COMM]/|
211/2022

17-12-2022

M/S ZIP
EMPORIUM
Vs M/S
GENUINE
INTERNATI
ONAL

NIL

NIL

NIL

NIL

24-01-
2022

NIL

NIL

COMMERCI
AL CASE

CS/COMM]/|
83/2023

23-01-2023|

BIRD
INFORMATI
ON SYSTEM
PVTLTD Vs

NARESH
KUMAR
BERI

05.01.2
024

NIL

NIL

NIL

NIL

NIL

NIL

COMMERCI
AL CASE

CS/COMMY/|
513/2023

30-05-
2023

INDIA
OFFSET
PRINTER
PVT LTD Vs
M/S
LEARNING
HUB

TLDROIICLL

12-01-
2024

NIL

NIL

NIL

NIL

NIL

COMMERCI
AL CASE

CS/COMM/|
353/2021

07-09-2021]

M/S ABHOG
INFRASTRU
CTURE PVT.
LTD. Vs M/S
KANTI
JAuTOMATIC|
SYSTEMS

15-01-
2024

NIL

NIL

NIL

NIL

NIL

NIL

COMMERCI
AL CASE

CS/COMM]/|
631/2023

(07-07-2023]

PRISM
JOHNSON
LIMITED Vs
BROAD
HOMES
PRIVATE
LIMITED

23-01-
2024

NIL

NIL

NIL

NIL

NIL

NIL




Sr.Court
No

District

Court
Room

Case Type

Case No.

Date of Petitioner
Registratio
n

Date of Case Management Hearing

Name Vs

Respondent
Name

COMMERCI|CS/COMM/(09-07-2021] M/S
AL CASE | 248/2021 IMPERIAL | 2024
CABLES
PRIVATE
LIMITED Vs
CANARA
BANK
135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST 39 CS(COM) | 18/2019 | 02/08/19 | S.RANJIT |01/10/2| 02.02.24 NIL NIL [06.03.202] NIL NIL
IDISTRICT SINGH VS 4
WUDGE(COMMERCIAL BLUE STAR
ICOURT) LTD
B6[SH.  ARVIND  KUMAR,EAST 12 RECOVERY | 277/2023 | 27-07-2023 |SUMAN DEVI| 18-10- Z B Z B P.E.-09-
IDISTRICT JUDGE, VS. KRISHNA| 2023 02-
ICOMMERCIAL COURT-02 TRADERS 2024,17-
02-2024
D.E.-28-
02-2024
FINAL
ADCTTVITN]
12 RECOVERY | 183/2023 |22-05-2023|RAJESH JAIN| 18-10- - - - - P.E-01-02-
VS.POOJA | 2023 2024,07-
NIJWAN 02-2024
ID.E.-21-02
2024, FINA]
L
IARGUMEN|
T
12 RECOVERY | 113/2023 [29-03-2023| CANARA 12-07- - - - - P.E-08-02-}
BANK E- 2023 2024,-
SYNDICATE D.E.-20-
BANKVS. 02-
SHEKHAR 2024-,FIN
SHARMA AL
IARGUMEN]
T
12 RECOVERY | 134/2024 [02-09-2021 |RAKESH CINE| 19-08- - - - - P.E-23-02-
MEDIA 2023 2024,29-
PVT.LTD. VS. 02-
DHANANJAY 2024,04-
DHADKAN 03-2024-
ID.E.-19-03
2024-,FIN
AT
12 RECOVERY | 164/2023 |09-05-2023| SUMAN VS. | 16-10- P.E-30-01-
SHAHISTA | 2023 2024,19-
02-2024
D.E.-04-
03-
2024,FINA]
ADCTTVITN]
Fgﬂ. CHANDRA SHEKHAR,EAST 101 CS Comm 103/2022 | 31-03-2022 | M/S SATVIK [6-01-202 01-03- [01-03-2024| 01-03- [06-04-2024| 26-04-
IDISTRICT JUDGE, FACILITY 2024, 15- 2024 2024
ICOMMERCIAL COURT-02 IMANAGEMEN| 03-2024,
TPVT.VS 26-03-
ECARTES 2024 & 27-
TECHNOLOG 03-2024
YPVT. LTD.
101 CS Comm 166/2022 [26-05-2022 M/SR2K [B-01-202[ 22-04- 22-04- 22-04- |27-05-2024( 03-07-
INFRA VS M/S 2024,23- | 2024 2024 2024s
SIKKA INFRA 04-2024,
PLANET PVT. 29-04-
LTD. 2024, 01-
05-2024 &
02-05-
101 CS Comm 169/2022 [26-05-2022| M/SR2K [B-01-202[ 08-07- [08-07-2024p8-07-202402-08-2024}2-08-202
[INFRA VS M/S 2024, 09-
G.R. 07-
REALCON 2024,10-
PVT. LTD. 07-2024,
18-07-2024
& 19-07-
101 CS Comm 103/2023 | 15-03-2023 LTD. VS P AND| 24-01- 12-03- [12-03-2024{12-03-202425-04-2024|3-05-202.
2024 | 2024, 19-
03-2024,
01-04-
2024, 02-
04-2024,
25-04-
2
101 CS Comm 28/2023 | 11-01-2023 AIN VS HIMAN 25-01- 15-04-  [15-04-2024{15-04-202420-05-2024)3-06-202
2024 | 2024, 16-
04-2024,
01-05-2024]
& 05-05-
2024
138 [SH. SANJEEV KUMAR[North-East  [201 ICS ICS (COMM)-BANK OHo4-01-2024 ITHIN|YES INO 13 DAYSTO BE08-02-
IMALHOTRA, DISTRICT]| (COMMERCI [105/2023 [BARODA V| o DAYS [PRIOR TOHEARD ON]2024 -
WUDGE (COMMERCIAL)-01 JAL)/CIVIL [FIROJ [FINAL 12-03-2024 [P.E.
IKHAN IARGUME 20.02.20
INT ie. 12 24 — D.E|
3-2024 12.03.202
[erarar




Sr.
No

Court

District

Court Case Type
Room

Case No.

Date of Petitioner
Registratio
n

Name VS
Respondent
Name

Date of Case Management Hearing

ICS ICS (COMM)-{PUNJAB l05-01-2024 TTHIN 3 0 BE]20-01-
(COMMERCI [75/2023 [NATIONAL 0 DAYS [PRIOR TOHEARD ON]2024
IAL)/CIVIL [BANK VS [FINAL 12-03-2024 [P.E.
IGOPAL IARGUME 20.02.20
IBANSAL INT i.e 24 — D.E|
[12.03.202
[CTATAT
ICS ICS(COMM)- M/S 8-01.2024 ITHIN|YES [NO DAYSTO BE|
(COMMERCI [134/2022 IARSHAN 0 DAYS [PRIOR TOHEARD ON[17.02.202
IAL)/CIVIL [HANDLOO [FINAL 2-03-20244 — D.E|
(M INDIA] IARGUME 02.03.20
THROUGH INT i.e. 24 -
[TIS [FINAL
IPROPRIETO IARGUME]
lp__araun ITQ
ICS ICS(COMM)- [PUNJAB 11.01.2024 ITHIN|YES INO 3 DAYSTO BEj09-02-
(COMMERCI [64/2023 INATIONAL o DAYS [PRIOR TOHEARD ONjo24 -
IAL)/CIVIL IBANK \E [FINAL 21-03-2024 [P.E.
[OM IARGUME 01.03.202]
[HARDWAR INT i.e. b — D.E|
IE SANTIARY] 21.03.202]
[CTNTAT
[CS ICS(COMM)- [BANK OH11.01.2024 IWITHIN|YES INO 13 DAYSTO BEJ]22-02-
(COMMERCI [112/2023 IMAHARASH 0o DAYS IPRIOR TOHEARD ON[2024 -
IAL)/CIVIL [TRA \E [FINAL 27-03-2024 [P.E.
IAYUSH IARGUME 11.03.202
INEGI INT i.e. kb — D.E|
[27.03.202]
loraraT
39 [SH. BRIJESH KUMAR GARG [Shahdara 1301, New [CS(COMME [Framin [Listing of [Affidavit |Affidavit Written (Oral (Other
ICourt IRCIAL) gthe |[Witness |of f IArgument [Argume [Stages/H
Building lissues [Evidence Witness [s nts learing
[Date
ICS(COMME |526/2023 [18-10-2023 [PUNJAB 01/08/[Not Filed [Not Filed [Not Filed NO INO IPE
IRCIAL) INATIONAL 2024 22.02.202)
ANK Vs. DE-
 ALVINDER [23.02.202]
INGH %% &
ROPRIETO 4.02.202}
/S DEEP b F/A
ATCDDDIC ’
ICS(COMME [195/2023 [27-09-2023|SAB IMPEX |01/18/2Not Filed [Not Filed [Not Filed [NO INO 28.02.202
[RCIAL) IPVT LTD 024 1 Finall
[ITHROUGH AT
ITS AR SH
IMANISH
JAIN
[Vs.SKM
ARACITOD
ICS(COMME [114/2020 [23-01-2020/ANKIT JAIN |01/22/2| INO INO 12.02.202
IRCIAL) IPROPRIETO 024 %% &
AJ 14.02.202
NDUSTRIE U4 PE,
Vs. AKASH
UAIN 19.02.202
IM/SNAYAN %} &
loarcpDRIC
ICS(COMME |487/2023 [26-09-2023MANMOHA |01/23/2[Not Filed [Not Filed [Not Filed NO INO 13.02.202
IRCIAL) IN SAHNI Vs. 024 4 PE
IGYANSHU
IAHUJA
ICS(COMME [83/2023 21-02-2023[SH. MOHIT | 29.01.2 15.02.202
IRCIAL) IK 024 4 &
ROPRIETO 16.02.202
OF M/S l4 PE,
JOM SAI
[TRADERS 2.02.20
Vs.SH. 1 &
hrrrasy
4o [MS. KIRAN BANSAL, [ROOM NOCOMMERCIAICS COMM 3831-07-2023 [RAJU DEVI BH31.01.204NOT FILEDNOT FILEDNOT FILEINO- INO PE/15-03-9
IDISTRICT JUDGE,
COMMERCIAL COURT)
[ROOM NOCOMMERCIAICS COMM  [21-10-2023 [EASY TRIP PL418.01.204NOT FILEDNOT FILEDNOT FILEINO- INO PE/05-02-
535/2023
[IROOM NOCOMMERCIAICS COMM 5806-02-2023 |PANKAL PAULR3.01.20fNOT FILEDNOT FILEDNOT FILEINO- INO PE/06-02-




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

18-08-2023 [SARAOGI SUPI24.01.20
[ROOM NOCOMMERCIAICS COMM 4825-11-2021  [MANISH KEJR29.01.20{NOT FILEDONOT FILEDNOT FILEINO- INO PE/15-03-4
[ROOM NOCOMMERCIAICS COMM 54{22-09-2022 PJ P GUPTA Vs £30.01.20fNOT FILEDNOT FILEDNOT FILEINO- [NO PE/18-03-4
[ROOM NOCOMMERCIAICS COMM 46(18-09-2023 [P.R. ENTERPR[31.01.204NOT FILEDNOT FILEDNOT FILEINO- INO PE/23-03-
ICS ICS(COMM)- ATUL JAINJ18.01.2024 TTHIN[YES INO 3 DAYSTO BEj19-02-
(COMMERCI [133/2022 VS MH| 0 DAYS [PRIOR TOHEARD ON[2024
IAL)/CIVIL IREEMA [FINAL 28-03-2024P.E.
JAIN IARGUME [12.03.202]
INT i.e. k- D.E. |
[28.03.20
24 B
oAt
ICS ICS(COMM)- M/S  SIMS}18.01.2023 ITHIN|YES [NO 1B DAYSTO BEj14-02-
(COMMERCI [118/2023 [MEDICARE o DAYS [PRIOR TOHEARD ON]2024 -
IAL)/CIVIL [VS. [FINAL I23-03-2024 [P.E.
MEDICYL IARGUME [13.03.202]
IPHARMA INT i.e. k - D.E|
23.03.20
24 -
[CTaTAT
ICS ICS(COMM)- |RUCHI 18.01.2023 ITHIN|YES INO 13 DAYSTO BE[15-02-
(COMMERCI [62/2020 ARG VS| o DAYS [PRIOR TOHEARD ONjo24 -
IAL)/CIVIL M/S [FINAL 4-04-2024(P.E.
IPUSHPEND IARGUME 18.03.202]
RA INT i.e. L - D.E|
[HATCHERY 04.04.20
IAND 24 -
TG CTNTAT
ICS ICS(COMM)- [MR. KARAN}i9.01.2024 WITHIN[YES INO DAYSTO BE[29-02-
(COMMERCI §48/2021 IBHUTANI 10 DAYS [PRIOR TOHEARD ON[lo24 -
IAL)/CIVIL IVS. [FINAL 18-04-2024 [P.E.
IRAJESHWA IARGUME 28.03.20
R INT i.e. b4 — D.E|
18.04.202]
Iorarat
[CS ICS(COMM)- [HARSHAD |20.01.2024 TTHIN|YES INO DAYSTO BEJ20-02-
(COMMERCI |59/2023 IGUPTA VS| 0 DAYS [PRIOR TOHEARD ONRo24 -
IAL)/CIVIL IGREEN [FINAL l05-04-2024P.E.
WAVES IARGUME [19.03.202|
INT i.e. L - D.E|
05.04.20
24 -
[CTATAT
ICS ICS(COMM)- [VASUDHA [20.01.2024 ITHIN|YES [NO 13 DAYSTO BER0-02-
(COMMERCI [62/2023 [ENVIROACT] o DAYS [PRIOR TOHEARD ON]2024 -
IAL)/CIVIL ION LLP VS| [FINAL 5-04-2024|P.E.
IGREEN IARGUME [19.03.202]
AVES INT i.e. b — D.E|
I[ENVIRONM 05.04.20
[ENTAL 24 -
[CTaTAT
ICS °S(COMM)- [CANARA I24.01.2024 WITHIN[YES INO 3 DAYSTO BE[28-02-
(COMMERCI [29/2022 IBANK VY 10 DAYS IPRIOR TOHEARD ON[2024
IAL)/CIVIL ISUBHADRA [FINAL 10-04-2024 [P.E.
IARGUME 21.03.202]
INT i.e. U — D.E]
10.04.202
[erarar
41 [SH. SURENDER S. RATHI INIL
k2 |SH. REETESH SINGH IC.No 304 Framing the [Listing [Affidavit of |Affidavit of [Written  [Oral (Other
h Reetesh issues f [Evidence [Witnesses [ArgumentsjArguments [stages/He|
ingh witnesse laring
[DJ(comm- s [Date
4)




Sr.
No

Court

District

Court Case Type CaseNo. Date of Petitioner
Room Registratio Name VS
n Respondent
Name

ICS(COMM)/BANK OF
IBARODA VS
IMEWALAL

09-01-2024
(ADDITIONAL
ISSUES)

Date of Case Management Hearing

INOT
[FILED

[FILED

[FILED

INOT FILED

D.E. 31-
1-2024

ICS(COMM)/4SARAOGI
ISUPER
ISALES PVT.
ILTD. VS
IAMARJIT
ISINGH

10-01-2024

[FILED
ON 11-
1-2024

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT FILED

P.E. 28-
2-2024

[CS(COMM)/4SARAOGT
SUPER
SALES PVT.
ILTD. VS
PRAMOD
KUMAR
IDUBEY

11-01-2024

I[FILED
ON 12-
1-2024

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT FILED

IP.E. 02-
2-2024

ICS(COMM)/4MD.
lASHFAQ VS
IASHISH
ICHOUDHAR|
v

01/12/2024

INOT
[FILED

INOT
[FILED

INOT
IFILED

INOT
[FILED

INOT FILED

IP.E. 21-
2-2024

ICS(COMM)/{PUNJAB
ATIONAL
BANK VS
IMUJEEB
ULLA

18-01-2024

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT FILED

IP.E. 01-
2-2024

CS(COMM)/4M/S
IMAHEEKA
INDUSTRIE
SLLP VS
M/S
ICHANDAN
IGARMENTS

01/22/2024

oT
[FILED

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT FILED

IP.E. 12-
2-2024

[CS(COMM)/4BANK OF
BARODA VS
ABHISHEK
ISHARMA

01/22/2024

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT FILED

P.E. 03-
2-2024

ICS(COMM)/1AJAY JAIN
[VS SAAR &
IBROTHERS
INFRASTUR|
ICTURE P.
ILTD.

01/24/24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT FILED

|P.E. 12-
2-2024

ICS(COMM)/4KAPIL JAIN
[VS ANKIT
ISHARMA

01/25/2024

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT FILED

IP.E. 06-
2-2024

ICS(COMM)/gMANOJ
IKUMAR VS
IMUNICIPAL
ICORPORAT]
N OF
IDELHI

01/29/2024

oT
[FILED

INOT
[FILED

INOT
[FILED

INOT
[FILED

INOT FILED

P.E. 08-
2-2024

[CS(COMM)/ASHRIRAM
[TELELINK
VS RST
ICONTROL
ISYSTEM

01/29/2024

INOT
[FILED

INOT
[FILED

INOT
IFILED

INOT
[FILED

INOT FILED

IP.E. 05-
2-2024

[43MS. PREETI _ AGARWAL

IGUPTA, DISTRICT JUDGE,
COMMERCIAL COURT)

North-West

INIL

la

ISH.VINOD YADAV

INIL




Sr.Court District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS

n Respondent
Name

ISH. GORAKH NATH|North
IPANDEY, DISTRICT JUDG!
COMMERCIAL)
146 [SH. PANKAJ GUPTA,SOUTH 603 Commercial | CS COMM. | 26.09.2023 | M/S GREEN |09.01.20(16.01.2024|23.01.2024[23.01.2024] NIL NIL NIL
IDISTRICT JUDGEWEST suit 440/2023 INDIA 24
COMMERCIAL) POLYTEX VS
UNITEC
FIBRES PVT.
LTD.
603 Commercial | CS COMM. | 14.03.2023 ANIL 10.01.20(18.01.202431.01.2024 [31.01.2024| NIL NIL NIL
suit 126/2023 CHANDEL VS| 24
PRADEEP
SHARMA
603 Commercial | CS COMM. [ 20.09.2023 | SEMICONIC {15.01.20(22.01.2024(29.01.2024[29.01.2024] NIL NIL NIL
suit 423/2023 DEVICES PVT| 24
LTD. VS
ADVIK
IOPTOELECRO|
NICS PVT.
LTD.
603 Commercial | CS COMM. | 18.09.2023 CANARA  |04.01.20[11.01.2024 [18.01.2024 [18.01.2024 NIL NIL NIL
suit 433/2023 BANKVSM/S| 24
SURYA SHG
AND ORS.
603 Commercial | CS COMM. | 07.12.2023 CANARA  |22.01.20|29.01.2024(05.02.2024{05.02.202 NIL NIL NIL
suit 544/2023 BANK VS MS 24 4
NISHIKA
INFRATECH
603 Commercial | CS COMM. | 23.01.2023 CANARA  23.01.20|29.01.2024/09.02.2024{09.02.202 NIL NIL NIL
suit 46/2023 BANK VS 24 4
SHIVAM
SEHGAL
603 Commercial | CS COMM. | 25.01.2024 [UNION BANK|25.01.20[01.02.2024[15.02.2024[15.02.2024] NIL NIL NIL
suit 188/2020 OF INDIA VS 24
IGOPAL DAIRY|
603 Commercial | CS COMM. | 12.02.2022 [SMT. VIDHYA[25.01.20(01.02.2024{15.02.2024[15.02.2024] NIL NIL NIL
suit 463/2023 VS KAPIL 24
YADAV
603 Commercial | CS COMM. [ 30.05.2023 MEGHA  |29.01.20(05.02.2024{19.02.2024[19.02.2024] NIL NIL NIL
suit 259/2023 NANDA VS 24
SURAJ NATH
603 Commercial | CS COMM. | 26.04.2023 [M/S BESTECH]|31.01.20(08.02.2024/22.02.2024{ 22.02.202 NIL NIL NIL
suit 205/2023 ENTERPRISE| 24 4
S VS M/S SRI
SRINATH
INFRA
603 Commercial | CS COMM. | 21.09.2023 | PIUSH GOEL |31.01.20(08.02.2024/22.02.2024( 22.02.202 NIL NIL NIL
suit 434/2023 VS PRIYA 24 4
SONI
k7MS. SAVITA RAO/VIKAS 613 Commercial Cs 19-09-2023 | MODVAK | 05-01- [23-01-2024[23-01-2024| 23-01- NIL NIL |29/02/202
DHULL, DISTRICT JDUGE, suit (COMM)/43 CABLES 2024 2024 4
ICOMMERCIAL COURT- 6/2023 INDIA
lo2/SH. VIKAS DHULL, PRIVATE
IDISTRICT JUDGE, LIMITED Vs
ICOMMERCIAL COURT. PRADEEP
KHANNA




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

613 Commercial CS 05-05-2022| SANDEEP | 08-01- [01-02-2024/01-02-2024 26/02/202
suit (COMM)/20 MADAN Vs 2024 2024 4
8/2022 SANJAY
CHAWLA
613 Commercial Ccs 06-06-2023| HARISH 10-01- [ 22-02- 22-02- 22-02- NIL NIL |26/02/202
suit (COMM)/28 KUMARVs | 2024 2024 2024 2024
4/2023 MUNICIPAL
CORPORATIO
N OF DELHI
613 Commercial CS 30-03-2021 LOTUS 22-01- [22-01-2024[22-01-2024] 07-02- NIL NIL [24/02/202
suit (COMM)/136| TRENDS PVT | 2024 2024
/2021 LTD TH. AR
ASHOK
KUMAR
PANDEY Vs
P.B.RETAIL
DUTITD
613 Commercial CS 25-04-2019 | JAGDSIH 25-01- [13-02-2024[13-02-2024] 13-02- NIL NIL |21/03/202
suit (COMM)/64/| PRASAD 2024 2024 4
2019 GOYAL Vs
RAJAN
CHUGH
613 Commercial CS 20-07-2023 | CROWN LAB | 29-01- [19/02/202[19/02/202(19/02/202) NIL NIL |12/03/202
suit (COMM)/33 SUPPLIES Vs | 2024 4 4 4 4
2/2023 SMALL AND
MEDIUM
BUSINESS
INDUSTRY
48 |SH. RAKESH SYAL, 614 Commercial CS 27.07.2023 Bankof |o5.01.20 PE- NIL NIL NIL NIL NIL
IDISTRICT JUDGE, Suit (Comm.)/34 Maharashtra 24  [12.02.2024]
ICOMMERCIAL COURT- 8/23 Vs Saurab ,DE-
l03/SH. AMIT BANSAL, Rishi 14.02.2024
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03
614 Commercial Cs 22.01.2024 SBI Vs 22.01.20 PE- NIL NIL NIL NIL NIL
Suit (Comm.)/35/| Pushpender 24 [12.02.2024
22 Singh ,DE —
24.02.2024]
614 Commercial CS 29.10.2022 | Moncy Philip |27.01.20[ PE— NIL NIL NIL NIL NIL
Suit ((Comm.)/514 Vs Zeus 24 [14.02.2024
/22 Technology ,DE —
27.02.2024]
ko [SH.  RAKESH  PANDIT,SOUTH 509 CS(COMM) | 268/23 M/S Manvi |24.01.20] PE NIL NIL NIL NIL NIL
IDISTRICT JUDGE,WEST Impex Vs. M/s| 24 [26.02.2024
ICOMMERCIAL COURT-03 Gauri
Enterprises 18.03.2024
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